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Shri Satish Chandra: There is a
training-cum.-production centre be-
ing run by the U.P. Government at
Lucknow. Two schemes have been
sanctioned at Delhi, assistance for
which is being given by the Khadi and
Village Industries Commission.

Mr. Deputy-Speaker: He wanted an
estimate of the cost and how much was
Dborne by the Centre and how much
by the State. -

Shri Satish Chandra: The Central
Government as such do not give any
assistance. It is the Khadi and Village
Industries Commission which gives
this assistance.

Shri R, C. Majhi: How is selection
of candidates made?

Shri Satish Chandra: The two co-
operative societies which are running
these centres at Delhi make their
-own selection. As far as the Luck-
now centre is concerned, it is done by
the Directorate of Industries of the
U.P. Government.

Shri B. K. Galtkwad: What are the
qualiflications for students to get ad-
misgion in such centres?

Shri Satish Chandra: All the quali-
fications etc. are prescribed by these
agencies—the co-operative gociety or
State Government which ran the
centres. They approach the Khadi
and Village Industries Commission for
assistance, which is given. Suitable
qualifications are prescribed by the
co-operative societies in Delhi. We
do not know about it.

Mr. M. R. Krishaa: May I
the total number of such training in-
stitutes in the country, particularly in
Andhra Pradesh, and what financial
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Shri 8. M. Banerjes: Kanpur being
one of the biggest labour centres, may
I know why it has been excluded and
why no such centre has been started
there especially as Kanpur is a hide
flaying centre?

Shri Satish Chandra: I know Kan-
pur as a centre for tanning and manu-
facture of leather goods. I do not
know that Kanpur is centre for flay-
ing of hides,

Shri N. R. Munisamy: May I know
if any special preference is shown to
professionals?

Shri Satish Chandra: Naturally for
this training only those people who
are engaged in the profession shall
be admitted.

Shri Venkatasubbalah: May I know
whether first preference is given to
such of the candidates who are being
recommended for training by the
Cottage Industries Co-operative
Societies?

Shri Satish Chandra: The two
centres in which the Khadi Coni-
mission has given assistance are the
co-operative societies. One i€ run
by the U.P. Government.

Naban Foundry (Private) Ltd.

*1443. Shri Subodh Hansda: Will
the Minister of Commerce and Indos-
try be pleased to state:

(a) whether the Report of the
Expert Committee appointed to sur-
vey the manufacturing capacity of the
Nahan Foundry (Private) Ltd. and
also to explore the possibility of mo-
dernising it has been examined by
Government;

(b) if so, whether all the recom-
mendations have been accepted by
Government; and

(c) the recommendations which have
since been implemented?

The Deputy Minister of Commerce
and Industry (Shri Satish Chandra):
(a) Yes, Sir.

(b) and (c). A statement is laid
on the Table of the House. [See
Appendix VI, annexure No. 11.)
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Shri Subedh Hansda: From the
statement, I find there are 30 recom-
mendations. It is also stated that it
is primarily for the Board of Direc-
tors to consider implementation of
the recommendations. May I know
which are the recommendations con-
sidered by the Board of Directors?

Shri Satish Chandra: I have plac-
ed a long statement on the Table.

Mr. Deputy-Speaker: Is it contained
there?

Shri Satish Chandra: Yes. It con-
taing the summary of conclusions and
recommendations.

8hrl Subodh Hansda: Is it a fact
that the decision of Government on
the Report was kept pending for a
long time, and if so, the reasons there-
for?

8hri Satish Chandra: It has not
been kept pending. Government
have accepted all the recommenda-
tions of the Committee. But the
proper authority to take action is
the Board of Directors of the Nahan
Foundry. Government have asked
them to examine each proposal sepa-
rately, work out the financial impli-
cations and go aheead.

Shri Heda: May I know whether
the Foundry is still running at a
Mbss or has started making profits?

Shri Satish Chandra: It has been
making profits for the last two years.
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Shri Dasappa: May I know whether
Government have placed any extra
funds for the expansion of the Foun-
dry as recommended in item No. 80
at the disposal of the board?

Shri Satish Chandra: All these re-
commendations have been accepted
by the Government in principle and
referred to the Board of Directors....

Mr. Deputy-Speaker: In pursuance
of that acceptance, have any funds
been placed at the disposal of the
Board?

Shri Satish Chandra: We have yet
to hear from the Board as to how
much funds are required.

Production and Export of Jute Goods
+

"14dd Shrimati Paravathi Krishnan:
Shri Mohammed Elias:

Will the Minister of Commerce and
Industry be pleased to state:

(a) whether it is a fact that there
were discrepancies in the figures of
production and export of jute goods
published by the Indian Jute Manu-
facturers’ Association and the Gov-
ernment of India in 1957;

(b) if so, the reasons therefor; and

(c) what action has been taken in-
the matter?

Tho Minister of Commerce (Shri
Kanungo): (a) to (¢). A statement is
placed on the Table of the House. [See
Appendix VI, annexure No, 18.]

Shrimat! Parvathi Krishnan: May
I know what the discrepancies were
between the two figures?

Shri Kanungo: The questioner ought
to know that.

Shrimati Parvathi Krishnan: 1
want to know from the Minister.

Mr. Deputy-Speaker: He meant that
the hon. questioner noticed some
discrepancy and therefore tabled the
question. If she had noticed it, she
must be in the know of it.





